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NOTIFICATION 3 s L

No F -2-2/3074./06.~State Government hezeby constitute "Chhattlsgarh Multi-Dimensional Cultural Institute”,in . .
which there shall be foliowing office bearers :— :

-1. '. Chan'man (Ex-Officio) - Chief Minister Chhattisgarh Government

v Deputy Chairman (Ex Ofnclo) - Minister for Culture Chhattisgarh Govexhxﬁenl . _

3 Non-Government Memberq - Following ten specialist person of various ﬁelds who poseess
- (For a period of 3 years) national or international reputation.

1. Ms. Tijan Bai-Folk Singer Panadwani, Bhilai

2. Mr. Vinod Kumar Shukla-Literature, Raipur-

L

3.. - Mr: Shekhar Sen-Musician, Mumbai -




- oG T, few o008 316(1) -

B 4 Mr Gunvant Vyas~C]assica]; Raipur |
5. Mr Yishﬁu Singh.Thakur-Archaeologisl, Raipur |
6.  Mr Iayani Deshmu_kh—Art Director, I\:dumbai.
) AN -Mr. Mfiduia Sinha-LiLeraruré, Raipur ‘
8. ; Dr. Sharad Hebalkar-Culture V\;'rif(:‘r
. 0. Mr Kapil Tiwari-Folk Culture Expert, Bhopal
107 Mr: Giﬁja Shankar -Journalist, Bhopal
4. Government Nominated Members - Secremry or Senior Representative §f Sc_:hedu]éd Tribe Welfare,
(Fx Officio)y ~ Tourism, Education, Finance, Cultural, Panchayat and Social
: - Welfa;e Depaitments of State Government.
5. Membcr -Se;éfeta.ry ('Ex-Ofﬁcio) -' - Principal Secretary for Culture Chhattisgarh Government,

The Registration of "Chhattisgarh Multi D;mensmnal Cultural Institute " Consututed as above has been made under
Chhattlsga.rh Society RCngtrd[.iOﬂ Act, 1973 :

The B ye laws of the saJd socmty havc becn approved by Slate Govenunent as per annexure- A Wthh shall be
accepted by soc1ety

SHRG F TR W AH  a eﬁﬁ:sngw

R, TRV A A TR, SR 3R W W g, miarriaaﬁﬁ:aam ——




. [
¥ . -
¢ .
o . .
. . ool . . 3 . .
I - A
' - - N L
. N .
. P
P N
' . . . e v r
! N v . P
I3 .
’ - . ' . : - -
. i N . - B
I o M - ' : i
. - ' -
N . + . "
., t .
. .
' - . N H . .
. . . . .
. .
' . N
v . : .
. . '
- i i . B B
T d '
. - - - ' .t
~ - . .
- . ) ’ . ]
. - . Pl
.
. . . .
. - . .
~ - .
. . ) .
. i .
' . - .
. - . ; - ) . L]
: - [
* .
* g . . -
4 .
.
»
. T . . '
. .
L




	

